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Government control over IT companies

4715. SHRI NANDI YELLAIAH: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be plessed to state:

(@& whether more than 1300 Information Technology (IT) companies are
operating in Andhra Pradesh legally;

(b) if so, the details of their location, district-wise;

(c) the role of Centra Government in exercising effective control over these
IT companies set-up in the State; and

(d) the future plans of Centra Government for developing IT industries in
the State?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI SACHIN PILOT): (8 and (b) Yes, Sir. As per
Ministry of Corporate Affairs, Government of India the district-wise number of IT
companies operating in Andhra Pradesh is given in the Statement (See below).

(©) Ministry of Corporate Affairs is the regulating Ministry of all the
companies registered under the companies Act, 1956 including IT companies. All
companies are required to file Annual Return, Balance Sheet and other event based
documents as per the provisions of the Act.

(d) Under the ongoing Special Economic Zones (SEZ) and Software
Technology Parks of India (STPI) schemes the IT industries may be set up across
the country. Government provides severa incentives for IT sector which include
allowing duty free import of goods required by them for carrying on software
export activities, excise exemption, CST reimbursement/exemption, Income Tax
exemption and various fiscal concessions in Special Economic Zones (SEZs).

Satement

District-Wise counts of IT Companies registered in Andhra Pradesh

3. No. District Active IT Companies Nos.
1 2 3
1 Adilabad 5
2 Anantpur n

3 Chittoor




Written Answers to

[18 May, 2012]

Unstarred Questions 147

[E

2

Cuddapah
East Godavari
Guntur
Hyderabad
Karimnagar
Khamam
Krishna
Kurnool

Mahbubnagar

Medak

1“4 Nagonda
15 Nellore

16 Nizamabad
17 Prakasam
Rangareddy
Srikakulam

18

19

2 Vishakhapatnam
2 Vizinagaram
2 Warangal
3

West Godavari
24 Others
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TotAaL

8163

Source : Ministry of Corporate Affairs.

Presidential reference to Supreme Court on 2G Licensing

4716. SHRI SALIM ANSARI:

SHRI JAI PRAKASH NARAYAN SINGH:

Will the Minister of COMMUNICATIONS AND INFORMATION

TECHNOLOGY be pleased to dtate:



